IN THE HIGH COURT OF JUDICATURE AT PATNA
TENDER NOTICE 2720/ 2019 (C.0.'S OFFICE)

Sealed tenders are invited in favour of the undersigned from
bonafide and reputed registered firms / suppliers having requisite
experience and financial capacity to execute the orders for supply of
edible items, crockeries items (pandal, chair, table, carpet etc.),
electrical decoration works and still photography & videography (all of
the standard quality) for the ensuing Republic Day Celebration, i.e.,
26™ January, 2019, in the High Court premises within four days
from the date of display of Court's notice on the official website

of Patna High Court: http://patnahighcourt.gov.in

Group - A

For supply of edible items alongwith required crockery* with
service for 250 persons (for Hon'ble the Chief Justice, Hon'ble
Judges alongwith their Lordships’ spouse and other High
Dignitaries):-

Samosa

Jalebi (Kesaria)

Paneer Pakoda & Mix Veg Pakoda with Green Chutney & Tomato
sauce

4 Mini Cheese Sandwich
5. Masala Vada (Small)
6. Cheese Ball
7

8

wo [

Fried Cashew
, Malai Roll
(All items should be prepared in Desi Ghee)

*Required crockery means — plate, spoon, glass, cup tray etc.
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For refreshment packs (per pkt. not less than 1800 pkts. in

nos.) :-
1. Gulab Jamun
2. Khoya Barfi
3. Veg Sandwich
4, Khasta Kachouri
= Veg Cutlet
Group - B
For supply of crockery, pandal, chairs and other miscellaneous
items :-
1. Erection of Pandal (Non Water Proof)
2. Carpet Fitting
3.  Clothing of pillars in the main building
4, Dunlop Chair with Cover
5 Fibre Chair
6. Table alongwith Table Cloth
7 Tea Container
8. Audio Music System (with Mic. Set) (One big size and one small

= O

size)

Transporting cost, if any

Lightening arrangement of dome of the main building as well as
Golamber in front of main quadrangle (western side) where the
National Flag is hoisted.

Group - C

For still photography & videography :-

1,
2.

Making of colour still photograph (snaps — 7" x 5” in size)
Videography (Full HD mixing with Pendrive)

[

[1”(7
Officer — on - g})ecial Duty
Patna High Court, Patna
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